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(b) whether it is 3 fact that his from th~.i January to 30th S pt~lB
wife meets him now and then and ber, 1965; 
works as a messenger between him 
and his supporters and his 50n who is (b) the number out of them di_ 
a m~m r of Pakistani delegation to ed of during this period; and 
U.N.O.; and 

(c) if so, the steps Government pro-
PDle to ta ~ to stop such meetings? 

TIle MIDIs"'r 01 State In the MIDIs-
try of Home Affairs and Mialster of 
Defence SuppUes In the M.IDIstry of 
Defence (Shrl HaW): ('a) The details 
of the expenditure incurred on Sheikh 
Abdullah were given in reply to Lok 
Sabha Unst.rred Question No. 341 
answered on the lOth November, 1965. 
This expenditure is not considered to 
be excessive keeping in view the cir-
cumstances 01 the case. 

(b) and (c). Begum AbdlJ.llah has 
been permitted by Government to 
meet her husband and she is currently 
.taying with him. The Government are 
vigilant and should it appear that 
Begum Abdullah was becoming a 
.hannel 01 political .O'mmunieation 
lletween the Sheikh and others, suit-
able action would be mken. 

Grih Kal7an Kendru 

1%15. Shrl DalJlt SIDth: WIU the 
Klnister 01 ROIDe Affairs be pleased 
'" state the progress so far made to 
ameliorate the grienvanee. of the em-
ployees 01 Grib Kalyan Kenclraa? 

The Depat7 MIDIBteP ta the MIDIstr7 
., Home Affairs (Shrt L. N. 
IIlshn): The Grib Kalyan !Cendras 
Board, which hOB now been registered, 
is formulating ways and means for 
raising fUnds which would ensure. re-
,ular payment. and better working 
"Dditio"" to ito .taft. 

WrII PetitIDD!I Ia PDJah 111&11 Ce1nt 

UII. SIu1 DaQlt SinIII: WUl the 
llinister of Rome MaIJ'II be pleased 
.. state: 

Ca) the IUllnber of -.r!t,.tJ\tOIII 
.... W .... the I'ImJaJ> .... c.at 

(c) the number uf cn.es whieh w .... 
decided against Ihe State GOVerJI-
ment or the Central Government? 

Thi! MInister of State In the .... 
''7 01 Home Affair. aDd MlDl8ter .. 
Defenee SIIJIpIIes In the M1DIItr7 .. 
Delence (Shrt Bathl): (a) to (c). The 
information is being obtained IIDII 
will be laid on the Table of 1M 
House. 
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